
Cenirai Administrat ive Tribunal

Principal Bench

O.A. No. 2715 of 2000

New Delhi, dated this the 23rd March,

HGN'BLE MR. S.R. ADiGE, VICE CHAIRMAN (A)
HON'BLE DR. A. VEDAVALLI , MEMBER (J)

Dr. M.P. Srivastava, , .
Reid. Director, Professor & Head Meoicine a
Cardiology, _
R/o 175, S.F.S. Fiats, MunirKa vthar,
0pp. Jawahariai Nehru university,
New Deihi—110067. ^
(By Advocate: Shri E.X. Joseph,

Sr. Counse i )

App

2001

I i cant

Versus

Govt. of NCI of Delhi through
the Secretary, ,
Ministry of Health & Fami ty Welfare,
5, Sham Nath Marg, DeSh»-110054.

Chief Medical Officer, n ik"
SCZ, Begumpur, Malviya Nagar, New Delhi .

Administrative Officer,
Dept. of Health & Fami ly Welfare,
Govt. of NCT of Delhi ,
5. Sham Nath Marg, ■
Delhi-I10054. - - Fesponoents

nanPR (Oral)

S R AD IGF , VC (A)

Shr, Joseph prays for permission to withdraw
si on is granted and the O.A.

I s

the O.A. rermis

dismissed as withdrawn

i n the event any other rei ief is to be

iaimed by app1 icant it wi l l be open to him xo

represen
'  c;ame to resoonoents for

t  in respecx or the same lw

d i sposa i i n accordance with rules and instructions.

)r . A . Vedava I I i .1
Member (J)

(S.R. Adige)
Vice Chairman (A)

/GK/


